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o the LAS and 1IPB and Central
Sarvices during 1988-59;

(h) wheéther these séits inclutté the

tots]l number qualified in the written
examnation held during 1858.-58; and

(d) the number of persons out of
them selected?

Minister of Btate In the Ministry
of Affairg (Shri Datar): A
statement 13 laid on the Table of the
Sabha [See Appendix VII, annexure
No 40]

Equation of Posts in Madhya Pradesh

3533, Shri Kistalya: Will the Mims-
ter of Home Affairs be pleased to
state

(a) whether the Union Government
have approved the principles evolved
by the Government of Madhya Pra-
desh for equation of posts and deter-
mimation of sgentority of Class I, II
and IIT officers of integrating umits of
Madhya Pradesh,

(b) 1if so, what are the principles so
evolved and approved,

(c) whether the prmaples formu-
lated by the Madhya Pradesh Govern-
ment give equal weightage and treat-
g:nt to the employees of the former

tes,

(d) whether the nature and dutes
of posts held by the officers in merged
‘States of Chhatisgarh and Rajgarh of
Madhya Bharat were given the same
consideration, and

(e) it not, the reasons therefor?

The Miuigber of State in the Minfs-
try of Bome Affalrs (Shri Datar): A
slatement ds 1aid on the Table of the
m}w« Appendix VII annexure

VAISAKHA 4, 1851 (SARA)

Written Annotrs 1§20
18 hrs.
PAPERS LAY ON THE TABLE

(1) Supplementary Statement
Sixth Seamon, 1858 No VI
[See Appendix VII, annexure
No 43}

NoTmFicATIONS UNDER FOREIGN ExcRANSE
RecuLATION ACT

The Deputy Minister of Fingnos
(Shri B B Bhagat): I beg to lay ma
the Table, under sub-section (3) o
Section 27 of thé Foreign
Regulation Act, 1047, a copy of each
of the followmg Notificationg:—

(1) GAR. No 17 dated the lith

the Forelgn Exchange Hegule-
1852, [Puced W
ﬁ?zdmu. No. L7 187/,





